List of cases filed in e-filing during the month of February, 2025

Form.1

e Petitioner Name Vs Advocate Advocate Date of Date of
SI.No Court District Case No. Respondent Name Advocate Mobile Number | E-mail Id Registration e-filing
() @) 3) “4) (5) (6) @) (8) 9) (10)
1 Special Court for Trial and Disposal of Kri
. h : " rishna -- -- -- -- - == -
Commercial Disputes, Vijayawada.
Special Judge for Trial and Disposal of . _ _ _ _ _ _ _
2. Commercial Disputes, Visakhapatnam Visakhapatnam
Form.2
List of cases in which e-payment of Court Fee was made during the month of February, 2025
SI.No Court District Case No. Petitioner Name Vs Advocate Date of Registration Date of
Respondent Name e-payment of Court Fees
1) 2 @) 4) ®) (6) ) (8)
Special Court for Trial and Disposal of Commercial .
1. - - Krishna - -- - -- --
Disputes, Vijayawada.
oy gpecial Jud_ge for Trial and Disposal of Commercial Visakhapatnam _ _ _ _ _
isputes, Visakhapatnam
Form.3
List of cases in which Electronic Service of Process has taken place during the month of February, 2025
SL.No Court District Case No. Petitioner Name Vs Advocate D_alte of Date of Electronic Service
Respondent Name Registration of Process
(1) 2) (3) “4) (5) (6) (7) (8)
Special Court for Trial and Disposal of Commercial .
1. : - Krishna - - -- - -
Disputes, Vijayawada
9 g_pecial Ju(_jge for Trial and Disposal of Commercial Visakhapatnam _ _ _ _ _
isputes, Visakhapatnam
Form.4
List of total number of cases randomly allocated during the month of February, 2025
SI.No Court District Court Name | Court No. | Case Type Case Count ( No. of Cases randomly allocated)
1) 2 4) (6) (6) )
1. Special Court for Trial and Disposal of Commercial Disputes, Vijayawada Krishna -- -- -- --
2. Special Judge for Trial and Disposal of Commercial Disputes, Visakhapatnam Visakhapatnam Not Applicable




Form.5

List of cases in which Hearing in Case Management was held during the month of February, 2025

SL.No Court District Case No Petitioner Name Vs Respondent Advocate D_ate of Date of case Management
Name Registration Hearing
(1) 2) 3 “4) (3) (6) (7) (8)
Special Court for Trial and Narra Constructions (P) Ltd Vs P.Veeraraju Vs Additional
1 Disposal of Commercial Krishna COS 10 of 2024 Government Pleader 08.08.2024 27.02.2025
. - Government of A.P & 3 Ors
Disputes, Vijayawada
Special Judge for Trial and
2 Disposal of Commercial Visakhapatnam -- - - -- -
Disputes
Form.6
Contested Commercial Cases disposed during the month of February, 2025
Whether
Urgent
. Relief was No of days
Petitioner for
sought and Nature of .
Name N Date of execution
Sl. - Date of Pre- Date of Days for disposal X Act
Court District Case No vs Advocate . . e .. . execution of decree L
No Registration Institution Decision Disposal | (Contested Section
Respondent e of decree from date
Mediation | Settled)
Name N of
did not take .
decision
place
(Yes/No)
)] 2 3 “4) ()] (6) @) (8) 9) (10) @1 (12) (13) (14)
Special
A.Chandra
Court for GVPR Sekhara Rao Vs |  29.07.2008
Trial and cos21 | Engineers Ltd Additional (Kurnool)
Disposal of Krishna Vs The No 28.02.2025 134 AFT - - -
1 . of 2024 Government 18.10.2024
Commercial Secretary, AP Pleader (Vijayawada)
Disputes, Govt & 6 Ors jay
Vijayawada
Special Mis Vishwakna
Court for Enterprises Vs
Trial and CAOP 12 SF:ree N.Pramod Vs
2 Disposal of Krishna Sanjay Kishore 20.12.2024 No 24.02.2025 66 AFT - - -
. of 2024 Rayalaseema
Commercial ’
. Hi-Strength
Disputes, Hvoo Lid
Vijayawada P




Whether
Urgent
. Relief was No of days
Petitioner for
sought and Nature of .
Name N Date of execution
Sl. e Date of Pre- Date of Days for disposal X Act
Court District Case No vs Advocate N . e .. . execution of decree L
No Registration Institution Decision Disposal | (Contested Section
Respondent Ll of decree from date
Mediation | Settled)
Name . of
did not take decisi
ecision
place
(Yes/No)
(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11) (12) (13) (14)
Special M/s. Air Liquide Sri L. D.Ketan,
P Global E&C Advocate for
Court for . : L U/Sec29
Trial and CAOPO1/ Solutions India Petitioner A of Arb
3 . Visakhapatnam Private Limited Vs. 06.01.2025 No 05.02.2025 30 days Contested - - ’
Disposal of 2025 . - & Con.
) Vs. Sri A.Srinivas
Commercial . Act
Disputes Rgstnya _Ispath Advocatefor
Nigam Limited Respondent
Sri P.Jagan
Special Cows/tsfuf:;tﬁ)ns Mohan Rao,
Judge for Vs Advocate for U/Sec29
Trial and ] CAOP L Petitioner A of Arb.
6 Disposal of Visakhapatnam 06/2025 M/s. Hindustan Vs. 28.01.2025 No 20.02.2025 23 days Contested - - & Con.
) Petroleum . )
Commercial Corporation SriV.Ravindra Act
Disputes pol Prasad, Advocate
Limited
for Respondent
Form.7
Summary of Commercial Cases during the month of February, 2025
Total number of cases .
- i st Total number of cases Total number of cases Total number of cases pending
SL.No Court District pending onnt:)?‘:h day of the instituted during the month | disposed during the month at the end of the month
(1) (2) (3) (4) ©) (6) (7)
1 Special (_Dour_t for Trigl and Disposal of Krishna 100 0 5 05
Commercial Disputes, Vijayawada
Special Judge for Trial and Disposal of
2. Commercial Disputes, Visakhapatnam Visakhapatnam 129 5 2 132










